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Election Department

Notification
Office of the Chief Electoral Officer, Bihar 7, Sardar Patel Marg (Mangles Road), Patna-800015
Dated 17" July, 2015/ 26 Ashadha, 1937 (Saka)

No. B1-3-47/2015-18—Whereas election has been held in pursuance of notification
issued under section 16 of the Representation of People Act, 1951 (43 of 1951) for the
purpose of filling the vacant seats of members from Local Authorities’ Constituencies.

Now, therefore, in pursuance of section 74 of the said Act, the name of members
elected from Local Authorities’ Constituencies from Bihar Legislative Council are hereby
notified.

s s
SL Name of Locaill Authorities Name of Elected Member Name of Party (If
No. Constituency any)
1 | Patna Rit Lal Ray Independent
2 | Nalanda Reena Devi Alias Reena Janata Dal (United)
Yadav
3 | Gaya-cum-Jahanabad-cum- Manorma Devi Janata Dal (United)
Arwal
4 | Aurangabad Rajan Kumar singh Bharatiya Janata Party
5 | Nawada Salman Raghib Janata Dal (United)
6 | Bhojpur-cum-Buxar Radhacharan Sah Rashtriya Janata
Dal
7 | Rohtas-cum-Kaimur Santosh kumar Singh Bharatiya Janata Party
8 | Saran Sachchidanand Rai Bharatiya Janata Party
9 | Siwan Tun Ji Pandey Bharatiya Janata Party
10 | Gopalganj Aditya Narayan Pandey Bharatiya Janata Party
11 | West Champaran Rajesh Ram Indian National
Congress
12 | East Champaran Rajesh Kumar Bharatiya Janata Party
@
Bablu Gupta
13 | Muzaffarpur Dinesh Prasad Singh Janata Dal (United)
14 | Vaishali Subodh Kumar Rashtriya Janata Dal
15 | Sitamarhi-cum-Sheohar Dilip Ray Rashtriya Janata Dal
16 | Darbhanga Sunil Kumar Singh Bharatiya Janata Party
17 | Samastipur Hari Narayan Chaudhary | Bharatiya Janata Party
18 | Munger-cum-Jamui-cum- Sanjay Prasad Rashtriya Janata Dal
Lakhisarai-cum-Sheikhpura
19 | Begusarai-cum-Khagaria Rajnish Kumar Bharatiya Janata Party
20 | Saharsa-cum-Madhepura-cum- Nutan Singh Lok Jan Shakti Party
Supaul
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Sl Name of LOCE.ll Authorities Name of Elected Member Name of Party (If
No. Constituency any)
21 | Bhagalpur-cum-Banka Manoj Yadav Janata dal (United)
22 | Madhubani Suman Kumar Bharatiya Janata Party
23 | Purnea-cum-Araria-cum- Dr. Dilip Kumar Jaiswal | Bharatiya Janata Party

Kishanganj

24 | Katihar Ashok Kumar Agrawal Independent

Note:—'""The term of office of the member so declared elected will be subject to the
decision of the Hon'ble Supreme Court in SLP Nos. 17113/15 and 17123/15".
By order and in the name of the Governor of Bihar,
SOHAN KUMAR THAKUR,
Joint Secretary-cum-
Joint Chief Electoral Officer.
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